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into Indian Territory (C.A.)

MR. SPEAKER : The Minister has
already said that he will come out with the
information later on.

Papers to be laid on the Table,

ot vy fond : gege wgea, ga A
o agi X & 9g 9 A1 WM g F
¥ar % fau & | o Gt GIgw AT A
F AT g F) Ja1 F@T A_I § Q@
afmar & ATAN 9% A9 F FIAT AT AGY
T Sfge #ifs ag 9 Fr gREm
qTAAT AT TW GG GG F grAA qAq )

g uF fqaz A smAr arg FEe &
#F7 § I a1 ARATT FEAd a7 TG § |

MR. SPEAKER : I am sorry I cannot
allow it.

oY 7y fmd . IFA d@d aT @
WGl § IR TF (G Oy a1d FgA 7
A frr S gz aw ¥ AW
q9SId 741 § ? ag qgew A fgwraq &
qqTq § | G @IgE F AT 9ZA g
Ay | AT g H Ag wmar fE e
oF fame g ga faar smdar Q qar
romaar ? 39 § FE weArT ar weA
qrer Tgr g

o fag: v @ w2 fE
faesfie 7 @1 qara aff § aR@ IR
¥ grafeioT #W@ &1 wger § dfwA
YWewawa sz e fr ag 3m A
faaa Y &1 qraem § gafaq zac g6
aTgE ¥ 0% faae & faq @@ faar o
AR E@OT &7 a9 A 9%
# &Y fafaeeT #1 91T g wgg & fdniy
d arga = g A9 F A qww §F w4
g A

MR. SPEAKER : When the Minister

comes out with the information, I will
allow it.

ut coe fog : ssaw AgET, Wt
ux frae & fag g o o av...
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What is the harm if you allow him ?
(Interrupiions)

MR. SPEAKER : When the Minister
comes out with the information, I can allow
it, not otherwise.

SHRI S. S. KOTHARI : On a point of
order.

SHRI S. KUNDU (Balasore) : I bave
been on a point of order for the last half
an hour.

SHRI S. S. KOTHARI : The hon.
Minister Shri Mahida said that there was
no air intrusion by Pakistan. Then, how
have these pamphlets come ? Let him
explain.

MR. SPEAKER : I have asked him to
look into it and come out with a statement
on this.

SHRI NAMBIAR (Tiruchirappalli) : The
copy shows that it is a Japanese or Formosa
thing. It has nothing to do with China.

12.41 hrs.
PAPERS LAID ON THE TABLE
Notifications under the Navy Act

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : I beg to lay on the
Table :

(1) A copy ecach of the following
Notifications (Hindi and English
versions) under section I85 of the
Navy Act, 1957 :—

(i) S. R. O. 40 published in
Gazette of India dated the
2]st January, 1967 containing
corrigendum to Notification
No. S.R.O. 74 dated the 7th
March, 1964,

(ii) The Navy (Pension) (Third
Amendment) Regulation 1967,
published in Notification No.
S.R.O. 22 in Gazette of India
dated the 27th January, 1968,

(iii) The Navy (Pension) (Seventh
Amendment)  Regulatious,
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{Shri Jagjiwan Ram]
1968, published in Notification
No. S.R.O. 217 in Gazette of
India dated the 13th July,
1968.

(iv) The Navy (Pension) (Second
Amendment) Regulations,
1969, published in Notification
No. S.R.O. 159 in Gazette of
India dated the 31st May,

Papers Laid

1969.
(v) The Navy (Pension) (Third
Amendment) Regulations,

1969, published in Notification
No. S.R.O. 161 in Gazette of
India dated the 7th June,
1969.

JULY 31, 1970
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12) Five statements (Hindi and English
versions) showing reasons for delay
in laying the above Notifications.
[Placed in Library. See No. LT—
3784/70]

Action taken by Government on
Assurances etc.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
I beg to lay on the Table following statements
showing the action taken by Government on
various assurances, promises and undertakings
given by the Ministers during the various
sessions of Fourth Lok Sabha :—

(i) Supplementary Statement Nos. II, III and IV
(ii) Supplementary Statement Nos, V & VI

tiii) Supplementary Statement No.
(iv) Supplementary Stat

VIII

(v) Supplementary Statement No. XIII
(vi) Supplementary Statement No. XX
(vii) Supplementary Statement No.
(viii) Supplementary Statement No. XX

(ix) Supplementary Statement No. XXVIII

t No. XVIII

XXVI

Tenth Session, 1970.
Ninth Session, 1969,
Eighth Session, 1969.
Seventh Session, 1969.
Sixth Session, 1968.
Fifth Session, 1968.
Fourth Session, 1968.
Third Session, 1967.
Second Session, 1967.

[Placed in Library.

Jadavpur University (Amendment) Act,
Certified Accounts and Audit Report
of I. 1. T. Kanpur etc,

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K. R. V.
RAO) : I beg to lay on the Table—

(1) A copy of the Jadavpur University
(Amendment) Act, 1970 (Hindi and
Enpglish versions) (President’s Act
No. 14 of 1970) published in
Gazette of India dated the 30th
June, 1970, under sub-section (3)
of section 3 of the West Bengal
State Legislature (Delegation of
Powers) Act, 1970. [Placed in
Library. See No. LT--3786/70]

(2) A copy of the Certified Accounts of
the Indian Institute of Technology,
Kanpur for the year 1968-69 along
with the Audit Report thereon,
under sub-section (4) of section 23
of the Institutes of Techpology Act,

1961. [Placed in Library. See
No. LT—3787/70]

See NO. LT-3785/70

(3) (i) A copy of the Annual Report of the
Indian Institute of Technology,
Delhi for the year 1968-69°
[Placed in Library. See No.
LT—3788/70)

(ii) A statement showing reasons for
delay in laying the above Report.
[Placed in Library. See No.
LT—3789/70)

UPSC (Exemption from Consultation) Amend-
ment Regulations, Report of Commissioner,
Linguistic Minorities, and Notification
under the All-India Services Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA) : I beg to :

(1) re-lay on the Table a copy of the
Union Public Service Commission
(Exemption from  Consultation)
Amendment Regulations, 1970, pub-
lished in Notification No. G. S. R.
633 in Gazette of India dated the
18th April, 1970, under clause (5)



